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R.P.K.D/ Right to Information Act, 2005 
outgoing No. 2540 /Nipita/Astha-3/2022 

Date: 31/10/2024 

 
 
Copy, Shri Prahlad Tukaram Gawande, 

M.P.Umri (Kapeshwar). 
T. Arni, Dist. Yavatmal 

Subject:- Application for Providing Information Under the Right to Information Act, 2005 
 

 
Reference:-1) Your application was received by the Office dated 15/10/2024 dated 
14/10/2024. 

2) Letter No. 1628 /NIPM/Astha-3/2022 dated 19/07/2022. 

3) Order No. 3262/Astha-2/MAA 5/Appeal No. 07/2022 dated 02/09/2022 of The First 
Appellate Officer and Superintending Engineer, Yavatmal Irrigation Project Board, 
Yavatmal. 

Sir, 

As per the subject mentioned above, your application requesting information under the 
Right to Information Act, dated 15/10/2024, has been received by this department. The requested 
information, as available in this office, is being provided to you in accordance with the provisions of 
Section 7(1) of the Right to Information Act. 

 

Sr. No. Brief details of information Page Number 
The list of information 
that was requested or is 
being received previously 

1 2 3 4 

1 
Site clearance certificate received from 
the Environmental Department 
regarding the Lower Penganga Project 

- Not Received 

2 

On 22/12/2011, during the meeting 
held at Vidhan Bhavan, Nagpur, the 
Honorable Minister of Water Resources 
gave instructions to start the work of 
the Lower Penganga Project, along with 
the meeting's minutes or orders. 

09 The copy is attached 
herewith 

Office, Executive Engineer, Lower Painganga Project 
Division, Yavatmal 

Behind Date College, Umarsara, Yavatmal 445001 
Faxer number 07232-255113, telephone number 07232-242321 Email: 

celppdiv@gmail.com eelpd.yvtmal@wrd.maharashtra.gov.in 

G:/Est-3/R.T.I/R.T.I Second Letter.docx 
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3 Statement of income and expenses 
from April 2022 to September 2024. 01 The copy is attached 

herewith 

4 

Due to the change in the extent of the 
Lower Penganga Project, the list of 
villages in the beneficiary and affected 
area 

-- There has been no 
change. 

5 Map of the beneficiary and affected 
area. 01 It is being attached 

herewith 

6 

Due to the change in the extent of the 
Lower Penganga Project, new DPR 
copies should be provided (old copies 
should not be submitted) 

-- There has been no 
change. 

7 

Copy of the order received from the 
senior authorities regarding the 
commencement of project activities 
following the directions issued by the 
Hon'ble Deputy Chief Minister and 
Minister of Water Resources on 9th July 
2024. (Correspondence) 

05 The copy is attached 
herewith 

 

Should you not accept the information provided above, you are hereby notified that you may file a First Appeal 
with Shri. Su. Ki. Rathod, the First Appellate Authority and Executive Engineer, Lower Penganga Project 
Division, Yavatmal, within thirty (30) days from the date of receipt of this letter. 

 
Dispatched for information, 

 
 

(V. G. Borkar) 
Public Information Officer and 
Executive Engineer 
Lower Painganga Project Division 
Yavatmal 

 
 
 
Certificate: As mentioned above 
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Litigation . <litigation@dclawchambers.com>

Additional Affidavit on behalf of the Applicant in OA No. 109 of 2023 Pralhad
Tukaram Gawande & Anr. Versus State of Maharashtra & Ors.
1 message

Litigation . <litigation@dclawchambers.com> Thu, Jan 23, 2025 at 2:58 PM
To: Kaavyanjali Wadekar <kaavya10jan@yahoo.com>, cs@maharashtra.gov.in, eelppd.yvtmalwrd@maharashtra.gov.in,
eelpd.yvtmalwrd@maharashtra.gov.in, seyic.yvtmalwrd@maharashtra.gov.in, Pushkal Mishra <pushkalm6@gmail.com>
Cc: kol_office@dclawchambers.com

Dear Sir/madam,

Please find attached-Additional Affidavit on behalf of the Applicant in OA No. 109 of 2023 Pralhad Tukaram Gawande
& Anr. Versus State of Maharashtra & Ors.

Thanks & Regards
Counsel for the Applicant

Additional Affidavit on behalf of the Applicant.pdf
2293K
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https://mail.google.com/mail/u/1/?ik=5ef48c295b&view=pt&search=all&permthid=thread-a:r-624848144562385775&simpl=msg-a:r-67266477812… 1/1

1462

https://mail.google.com/mail/u/1/?ui=2&ik=5ef48c295b&view=att&th=194927dd31a1a61d&attid=0.1&disp=attd&realattid=f_m694rc190&safe=1&zw
https://mail.google.com/mail/u/1/?ui=2&ik=5ef48c295b&view=att&th=194927dd31a1a61d&attid=0.1&disp=attd&realattid=f_m694rc190&safe=1&zw



